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Order of the Tribunal

15,6.2004

Shri tf. Alhawat caunaal far tha applicaftt.
Haar4 tha laarnaP caunaal far tha applicant.
The laarnap caunaal far the applicant haa atateP

that tha Piractiana fivap py tha Tribunal an 23,OU04
in OA Na. 660/03 have been fully campliap with by tha
raapanPanta. Tharafcra, tha CCP ha$ % baeaaa
infruetuaua. AccarPinfly, tha CCP ia Piaaiaaap

■a infruetuaua.
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